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Annexure 'A’

Court Attachment of trainee Judicial Officers of the DJS through Virtual/Physical mode
(Batch-2021)

w.el 11" to 16" July, 2022 or till they get their regular postings, whichever is earlier

&@ingh

:,(l; Name of Trainee Officers Name of Menter Judicial Officer CCourt
No. omplex
|| Ms. Katyayini Sharma Ms Sana Khan MM (Mabhila Court) South Saket
2 | Ms. Disha Singh Ms. Tania Singh MM (Mahila Court) West THC
3 | Ms. Garima Ms. Jyoti Maheshwari MM (Mabhila Court) Central THC
- ‘ NS Shivangi Ms. Neetu Nagar MM (Mahila Court) West THC
‘ S NS Swat Malik Ms. Suiriti Singh MM (Mahila Court) South Saket
.8 Ms. Neha Goel Ms. Sarya Dalal MM (Mahila Court) | North-West| Rohini
|7 | Ms. Vinerjeet Kaur Ms. Swayam Siddha Tripathy MM (Mahila Court) | South-West | Dwarka
S | Ms. Shubhi Gupta Ms. Aakanksha MM (Mahila Court) West THC
9 | Ms. Pooja Yadav Ms. Karuna MM (Mahila Court) West THC
10 | Ms. Payal Singal Ms. Deepika Thakran MM (Mahila Court) West THC
I'l | Ms. Shruti Sharma Ms. Divyashree Raina MM (Mahila Court) Central THC
[ 12 ] Ms. Manya Ms. Kanika Jain MM (Mahila Court) | North-West | Rohini
3 | Ms. Marilyn Joanna Khakha | Ms. Komal Garg MM (Mahila Court) New Delhi | PHC
i 14 | Ms. Moksha Bains Ms. Ckaru Dhankar MM (Mahila Court) | South-West | Dwarka
I3 | Ms. Sheetal Rani Ms. Terunpreet Kaur MM (Mahila Court) [ South-East | Saket
|6 Ms. Deepika Goyal Shokeen MM (Mahila Court) | South-West | Dwarka

Annexure 'B'

Court Attachment of trainee Judicial Officers of the DJS through Virtual/Physical mode

|

(Batch-2021)
w.e.f. 11" to 16" July, 2022 or till they get their regular postings, whichever is earlier
|

Ny | Name of Trainee Officers Name of Mentor Judicial Officer Court
U Complex

! \ir Yashdeep Chahal Sh: Vivek Beniwal MM (N1 Act) Digital Court West THC

v Ankit Garg Ms. Nidli Sirgh MM (NI Act) Digital Court South Saket

| Mro Praveen Kumar Ms. Naira Supta MM (NT Act) Digital Court Central THC

- | Mr Anmol Nohria Ms. Chhzy: Bansal MM (NI Act) Digital Court South Saket

Mr Vaibhav Pratap Singh | Ms. Tistz. Sheh MM (NI Act) Digital Court | New Delhi PHC

Mr Harjol Singh Ms. Aishwyarya-Sharma MM (NI Act) Digital Court | South-East | Saket

= | Mr. Aakash Mohan Singh Sh. Ablutesh Kumar M (NI Act) Digital Coun South Saket

Mr Karanbir Singh Ms. Padma Landol MM (NI Act) Digital Court | New Delhi | PHC

My Azad Sehrawat Ms. Kanike Agarwal MV (NI Act) Digital Court South Saket

Mr Aman Kumar Sharma Sh, Aridziman Sing]\ Cheema MV (NT Act) Digital Cowrt South Saket

11| Mr. Ravi Ms. Tista Shah MM (NI Act) Digital Court | New Delhi PHC

12 | Mr. Varun Chandra Ms. Deepali Srivastava MMNI (NI Act) Digital Court East KKD
13 | Mr. Kawal Singh Sh. Vait har Kumar M1vl (NI Act) Digital Court | South-West [ Dwarka

3 | Mr Siddhant Kumar Ms. Aislwara Sharma MvI (NI Act) Digital Court | South-East Saket

W M Komal Sh Saurath Soyal MvI (NI Act) Digital Count South Saket

b l N Rohit Kumar Ms. Preesi Fajoria M (NI Act) Digital Count Central THC

TN Rap Komar Singh Sh. Vivek Beniwal M (NI Act) Digital Court West THC

‘l l Ve Anun Kiran Ms. Naira Gupla MM (N1 Act) Digital Count Central THC
! 19 ] M. Nishat Bangarh Sh. Nidhis): Kumar Meena M (NI Act) Digital Court | South-West | Dwarka




